
     
 

  

  

     

    

  

      

    

  

     

    
    

  
      

    
  

  

  

    
      

   

      
    

            
   

      

    

          

         



THE NATIONAL COMPANY LAW TRIBUNAL
MUMBAIBENCH

MA 805/2018
rN cP 62sI&B/ /2018

rights in the Committee of Creditors meeting held on L2.O7.2OLB

resolved to appoint Mr. Vijay P. Lulla, having Registration No.

IBBI/IPA-001 /[P-POO323/2017-18/10593 as Resolution

Professional in the place of Mr. Parth Kirtikumar Dave, Interim

Resolution Professional, this Bench, being satisfied that this

application is in accordance with Section 22 of I&B Code, hereby

appoints Mr. Vijay P. Lulla, as Resolution professional of

Surya Treasure Island Pvt. Ltd.

2. Accordingly, this MA 806/2018 is hereby disposed of.

V. NALLASENAPATHY
Member (Technical)

BHASKARA PANTULA MOHAN
Member (Judicial)
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